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Timeline

S.No Action Plan pro?oc:'sed Periodical Status Report
completion

1 Protection of water Work is tendered and

bodies:
To protect the water | November, | entrusted to Contractor vide

bodies from further | 2021 SE/IC/Sangareddy
encroachments it s Agreement No.08/2021-22
proposed to erect | Dt. 17.08.2021 for erecting
boundary pillars all along boundary pillars all along
the FTL boundaries of the FTL boundaries of the
the water bodies. The water bodies and the work
administrative  sanction is under progress and will
for the work of erection be completed as per the
of boundary pillars is schedule i.e by November
accorded vide G.O. Rt. 2021.

No.226 | & CAD (M)

Dept Dt:18.06.2021 for

—~ ~a A




Maintenance of inlets | February, 1.Preliminary Investigation
and outlets: 2022 and physical verification of
For the maintenance of the inlets and outlets of
inlets and outlets, the water bodies is completed.
detailed survey of the 2. Collection of data,
catchment area, preparation of Maps are
identification of inlets and completed
outlets of water bodies will 3. Conducting of detailed
be taken up by engaging survey is in process and
specialists in survey work. will be completed by
Based on the February, 2022
recommendations of the
survey report, the
restoration works of inlets
and outlet channels and
removal of obstructions to
water flow will be taken
up.
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